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Conduct of Elections Rules, 1961
(Statutoty Rules and Order)
FORM 21A
[ See rule 11(1) |
(For use in General Election when seat is uncontested)
Declaration of the result of Election under Sub-section (2) of section 53 of the
Representation of the People Act,1951.
Election to the Legislative Council of Bihar (State) by the members of the
Legislative Assembly
In pursuance of the provisions contained in Sub-section (2) of section-53 of the
Representation of the People Act, 1951, read with sub rule (1) of rule 11 of the Conduct

of Elections Rules, 1961, I declare that :-

1. Shri Anil Thakur, Vill- Kathali, Post- Ekamba, P.S.- Jalalgadh,
Dist- Purnia, Pin - 854327 Sponsored by Bhartiya Janata Party;

2. Shri Ashraf Ansari, Ward No.-16, Bhabhua, Dist.- Kaimur, Pin- 821101
Sponsored by Lok Janshakti Party (R.V.);

3. Shri Nishant, 7, Circular Road, Post- GP.O. Patna, P.S.- Sachiwalaya
Thana, Dist- Patna, Pin, 800001 Sponsored by Janata Dal (United);

4. Shri Pawan Singh, 90, Jokhari Ara, Mahuli Ghat, Bhojpur, Pin- 802316
Sponsored by Bhartiya Janata Party;

5. Dr. Bharati Mehta, Vill- Tole Balanser, Post- Tirhuta, P.S.-Babubarhi,
Dist.- Madhubani, Pin- 847224 Sponsored by Janata Dal (United);

6. Smt. Shivarani Devi, Vill+Post- Taulaha, P.S.- Ramnagar, Dist.-West
Champaran, Pin- 845106 Sponsored by Janata Dal (United);

7. Smt. Sheela Pandit, Vill-Sherpur Brahmachari, Post-Sherpur,
P.S- Maner, Dist.- Patna, Pin-801503 Sponsored by Bhartiya Janata Party;

8. Shri Sanjay Prakash, Vill- Dharampur Jafar, Post- Amnaur, P.S.- Amnaur,
Dist.- Saran, Bihar, Pin- 841402 Sponsored by Bhartiya Janata Party;

0. Dr. Sunil Kumar Singh, Vill+Post- Dumri Bujurg, P.S.- Nayagaon,

Dist- Saran, 841217 Sponsored by Rashtriya Janata Dal;
has been duly elected to fill the seats in that House of Nine members retiring on
28th June, 2026 on the expiration of their term of office.
(Sd)-Illegible,
Place : Bihar Vidhan Sabha Secretariat, Patna Returning Officer,

Date : 11th June, 2026 for Biennial Election
to the Bihar Legislative Council.
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